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S.No. Name of the Deceased
Age of the 
Deceased

Marital 
status of 
Deceased

No. of 
Dependants

Net pay per 
month

Addition to 
income for future 

prospect (%)
Total income

Deduction for 
personal 

expenses (%)
Multiplicand

Annual 
Multiplicand

Multiplier
Loss of Estate 

(average)

Loss of 
consortium 
(average)

Compensation as 
per Sarla Verma 

judgment (in INR)

Ex-gratia 
compensation 
paid by Detox 

(in INR)

Balance 
compensation 

payable

1 Ashok Ramvrishka 49 Married 4 17890 30 23257 25 17442.75 209313 13 7500 7500 2736069 3000000 -
2 Harinath Yadav 43 Married 3 16529 30 21487.7 33 14396.759 172761.108 14 7500 7500 2433655.512 3000000 -
3 Mukesh Singh 36 Married 4 16099 50 24148.5 25 18111.375 217336.5 15 7500 7500 3275047.5 3000000 275047.5
4 Polesh Ram 33 Married 2 27966 50 41949 33 28105.83 337269.96 16 7500 7500 5411319.36 3000000 2411319.36
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Saurabh Batra

From: Saurabh Batra
Sent: 12 February 2026 23:03
To: 'membersecretarygpcb@gmail.com'; 'ms-gpcb@gujarat.gov.in'; 'ccb.cpcb@nic.in'; 

'secfed@gujarat.gov.in'; 'collector-bha@gujarat.gov.in'; 'maulik@nanavatico.com'
Cc: Anindita Roy Chowdhury; Vatsala Rai; ngt-pune ngt-pune
Subject: O.A. No. 4 of 2025 (WZ) | Earlier O.A. No. 1384 of 2024 (PB) | NGT, Pune
Attachments: Addl. Affidavit by Detox.pdf

Importance: High

TrackingTracking: Recipient Delivery

'membersecretarygpcb@gmail.com'

'ms-gpcb@gujarat.gov.in'

'ccb.cpcb@nic.in'

'secfed@gujarat.gov.in'

'collector-bha@gujarat.gov.in'

'maulik@nanavatico.com'

Anindita Roy Chowdhury Delivered: 12-02-2026 23:03

Vatsala Rai Delivered: 12-02-2026 23:03

ngt-pune ngt-pune

Dear Madam/Sir, 
 
We are concerned for Detox India Pvt. Ltd., i.e. the Respondent No. 5 in the captioned matter. Please find 
attached the additional affidavit being filed on behalf of the Respondent No. 5, as and by way of advance 
service upon you. 
 
Kindly acknowledge the receipt of the same. 
 
Regards, 
Saurabh Batra 
AZB & PARTNERS 
 

 

Plot No. A-8 | Sector-4 | Noida 201301 | National Capital Region Delhi 
Tel: + 91 120 417 9999 | + 91 120 692 3700 | Fax: + 91 120 417 9900 | www.azbpartners.com 

please consider the environment before printing this e-mail 

CONFIDENTIALITY CAUTION 
This communication (including any accompanying documents) is intended only for the use of the addressee(s) and contains information that is PRIVILEGED AND CONFIDENTIAL. Unauthorized reading, 
dissemination, distribution or copying of this communication is prohibited. If you have received this communication in error, please notify us immediately by telephone (91-120) 4179999 or email at 
delhi@azbpartners.com  and promptly destroy the original communication. Thank you for your cooperation. Communicating through email is not secure and capable of interception, corruption and delays and 
anyone communicating with AZB & PARTNERS by email accepts the risks involved and their consequences. 
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